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HE H IHI o AT
(HIGH COURT OF ASSAM' NAGALAND, MIZO RAM AND ARUNACHAL PRADESH)

No. HC.VII-24l 2003/ 10849 /A

Shri Saptarshi Garg,
It.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Abu Saleh Badrudduza Laskar,

District & Sessions Judge,
Charaideo.

Dated Guwahati the r tt dal,Hfrtz:'

Casual leave.

Your letter No. DJCHA/1469 12023, dld.6h November, 2023'

Sir,
Withreferencetotheabove,Iamdirectedtoinformyouthathavebeengranted

casual leave on 14.U.2023, along with station leave permission, from the evening

of 10.11.2023 till the mornang of 16.11.2023, as prayed for, The next senior most ludicial

Officer available at the station would remain in charge of your Court and Office during your

absence.

Yours faithtullY,

gL/-
]T. REGISTRAR (vIGILANCE)

Memo No. HC.VII-24/2003/10850/A dated ,, (F- lt- Zi
Copy to:

( The Project Manager, Gauhati High Court.
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